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Conmi s sioner of Custons, Chennai Appel I ant (s)
VER SUS
Ms Hew ett P ack a rd India Sales( P) Ltd. Respondent (s)

Date : 30/ 08/ 2007 This Petition was called on for judgnent today.

For Appellant (s) M. B. Krishn a Pr a s a d, Adv.
For Respondent (s) M. Vi kas Mehta, Adv.
Hon’ bl e Dr. Justice Arijit P a s ayat

Judgrment of the Bench conprising H's Lordship and Hon' bl e
M. Justice Lokeshwa r Singh P a nta.
The appeal is allowed with no order as to costs in

terms of the signed judgnent.

(Ganga Tha ku r) (Madhu Saxena)
P Sto Registrar Court Master

Si gned Reportable judgment is placed on the file.

pronounced



